RESERVE BANK OF INDIA SERVICES BOARD, MUMBAI

Advt. No. 5A /2015-16 Dated: January 11, 2016

1. Applications (App.) are invited for recruitment on temporary basis for one post of Curator-cum-
Project Manager on full time contract and on cost to company (CTC) basis for a period of two
years, in Reserve Bank of India, Department of Communication for its Museum-cum-Financial
Literacy Centre to be set-up in Kolkata.

Note (I) - For SC/ST/OBC candidates:

There is no reservation for SC/ST/OBC category candidates. However, they are eligible to apply
as General Candidates. They will not be eligible for any concession/ relaxation. Candidates
belonging to OBC category but coming in the ‘creamy layer should indicate their category as
‘General (GEN)'.

Note (Il) - For PWD candidates:

There is no reservation for Persons with Disability (PWD) category. However, PWD candidates
may apply as General candidates without any concession except for age relaxation, subject to
their suitability.

(1) The degree of disability should be (i) Minimum 40% in case of Orthopedically Handicapped
persons, (i) Minimum 40% in case of Hearing Impaired - sense of hearing is non-functional
for ordinary purposes of life; do not hear, understand sounds at all even with amplified
speech; hearing loss more than 60 decibels in the better ear (profound impairment) or total
loss of hearing in both ears, and (iii) For Visually Handicapped candidate either of the
following conditions should be fulfilled:

(a) Total absence of sight.
(b) With visual acuity not exceeding 6/60 or 20/200 (Snellen) in the better eye with

correcting lenses.
(c) With limitation of the field of vision subtending an angle of 20 degrees or worse.

(2) PWD candidates should possess a latest certificate to this effect issued by an authorized
Government of India/ State Government Department/ Hospital.

(3) PWD candidates may belong to any category (i.e. General/SC/ST/OBC).
(4) Only following categories of PWD are eligible to apply for this post:

(@) OH candidates: OA - One arm affected (Right or Left); BL — Both legs affected but not
arms; OL — One leg affected (Right or Left),

(b) HI candidates: PD - Partially Deaf; D - Deaf

(c) VH candidates: B - Blind; LV- Low Vision

Page 1 of 8



2. Eligibility Criteria:

()  Age (as on 01/01/2016): Not more than 63 years (candidates must have been born not
earlier than 02/01/1953). In case of PWD candidates the upper age limit is relaxable upto
10 years.

(I Educational and other Qualifications (as on 01/01/2016):

(a) Essential

(1) First Class Masters or equivalent Degree from a recognized University in Ancient
History/ Economics/Fine Art /Archaeology/Museology with Numismatics as one of
the subjects.

(i) At least3 years of post-Master's degreeresearch experience in
numismatics/economic history in a recognized research institute/university/museum.
(Documentary evidence of published work to be produced).

(iii) 10 years’ experience in a museum under the control of Central/State Government
and 5 years’ administrative experience in responsible post.

(iv) Research publications relating to numismatics/economic history.

NOTE: FOR EDUCATIONAL QUALIFICATIONS

1)

@)

®)

Some Universities/Institutes do not award Class or percentage of marks and allot Aggregate
Grade Points (e.g. CGPA/OGPA/CPI, etc.). In case University/Institute defines criteria for
conversion of Aggregate Grade Point into Class and/or percentage of marks, the same will
be accepted. However, where the University/ Institute does not define criteria for conversion
of Aggregate Grade Point into Class and/or percentage of marks, or not stating class in the
degree certificates, the undefined parameter(s) would be worked out as under:

Equivalent CGPA/OGPA/CPI or Class / Division Aggregate Percentage
similar terminologies allotted on a of Marks
10 point scale
6.75 | (First) 60%

Aggregate Grade Point or percentage of marks where awarded would mean aggregate over
the entire duration of the course.

Where the Aggregate Grade Point (CGPA/OGPAI/CPI, etc.) is awarded out of a number
other than 10, it will be normalized out of 10 and computed as per item (1) above.

(b) Desirable

(i)
(ii)

(iii)

Ph.D. in relevant field.

Exposure to the latest Museum display techniques and methods as adopted in the
museums in developed countries.

Study or travel abroad in connection with any aspect of museums preferably in
countries notable for museum development.
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(iv)
(v)

Knowledge of Indian coins, currency, banking, finance or epigraphy, antiquities,
Museum techniques, publications and educational activities.
Knowledge in Indian antiquities and antiquarian laws.

(vi) Some experience in curating exhibitions relating to numismatics/ banking heritage.

(vii) Knowledge of banking and computer literacy.

(viii) Working knowledge of modern digital computer and electronics interface.

3. Selectio

n Procedure: Selection will be through interview only. A preliminary screening of the

applications will be carried out for making, if necessary, a short-list of eligible candidates to be

called fo

r the interview. Hence, merely fulfilling the minimum requirements laid down for the post

would not automatically entitle any candidate for interview. The place and date of interview will be

advised

to the short-listed candidates in due course.

4. Service Term & Conditions:

(@)

(b)

(c)

(d)

(e)

Period: The contract appointment of Curator-cum-Project Manager will be for a period
of two years, from the date he takes up the assignment. The contract will be terminable
with a notice period of one month from either side.

Job description/ Job responsibility: Assisting Reserve Bank in:
(i) Development of museum sections on various aspects of central banking,

(i) Research on banking, finance and central banking, museum techniques and
evaluation of exhibits,

(i) All museological functions, such as, acquisition, conservation, custody, exhibit and
display, curating, documentation, cataloguing, inventory management, etc., of
museum exhibits/material,

(iv) Upkeep of the museum/centre,

(v) Bring out information booklets, brochures and other material,

(vi) Designing and development of exhibits, audio-visual demonstrations, teaching aids,
and

(vii) General administration, budgeting of the museum, correspondence, liaison, security.

Remuneration: Curator-cum-Project Manager will receive, subject to tax, a
consolidated remuneration of Rs.1,80,000/- (Rupees one lakh eighty thousand only)
per month.

Travelling & Halting Allowance: Curator-cum-Project Manager will be eligible for
TA/HA as admissible to the officers of the Bank in Grade ‘C’, for official tours
undertaken outside the headquarter.

Leave facility:

(i) Curator-cum-Project Manager will be entitled for leave of 30 days per annum during
the contract period, on pro-rata basis; and
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(f)

9)

(h)

(i)

()

(k)

(i) Any absence beyond the above period may be treated as leave without pay.

Housing Accommodation: During the period of his contractual appointment, Bank will
not provide any residential accommodation to the Curator-cum-Project Manager.

Sodexo Coupons: During the period of contract appointment, subject to his
willingness, Curator-cum-Project Manager may be provided Sodexo Coupons for
availing the lounge facilities, on payment of full cost.

Mobile Phone facility: Curator-cum-Project Manager may be provided with a handset
only once during the period of his contract. The cost of mobile and reimbursement of
call charges would be corresponding to the entitlement of officers in Grade ‘C’ of the
Bank.

Conduct, Discipline and Appeal: During the period of his contract appointment,
Curator-cum-Project Manager shall be governed by the provisions contained in
Chapter IV of the Reserve Bank of India (Staff) Regulations, 1948.

Superannuation benefits: Services rendered by Curator-cum-Project Manager during
the period of contract appointment will not entitle him/her for any superannuation

benefits viz. Provident Fund, Pension Gratuity etc.

Place of posting: at Kolkata.

5. How to apply:

() The candidates applying for the post must submit their application by post to “The

(ii)

(iii)

(iv)

General Manager, Reserve Bank of India Services Board, Third Floor, RBI
Building, Opp. Mumbai Central Railway Station, Byculla, Mumbai - 400008” in the
prescribed format (as given below in this advertisement).

The recent photograph is to be pasted at the appropriate place and application should be
signed by the candidate. Incomplete and illegible applications will be rejected.

The cover containing the application should be super scribed with the name of the post
applied for i.e. "APPLICATION FOR CURATOR-CUM-PROJECT MANAGER”.

The following documents should be submitted along with the application:

(a) Matriculation or SSC Examination certificate in support of age.
(b) Degree (Bachelor's / Master’s) certificate and Mark sheets (of all semesters/years)

in support of educational qualifications. In case the University/Institute awards
grades, instead of marks and defines criteria for conversion of Aggregate Grade
Point into Class and/or percentage of marks, a copy of certified conversion formulae
should also be sent.
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(c) Experience certificates from the Employer/s indicating the full details of your service

such as your name, post held, nature of duties attached to the post and length of
service indicating clearly the date of joining/ leaving the service, details of
Probationary/training period (if any).

(d) Documentary evidence of post Master’s degree research experience and essential

research publications, as mentioned in paragraph 2 (1) (a) (ii) & (iv) above.

(e) In case of PWD Candidates latest certificate to this effect issued by an authorised

Government of India/ State Government Department/ Hospital.

(f)  Six copies of the duly filled Bio-data form (recent passport size Photograph of

candidate, in original, may be pasted) and 5 copies of Attestation Form (all in
original) [Bio-data / Attestation form are available on Bank's website].

In case the application along-with above documents (hard copy) are not received by the
Board by the closing date mentioned in this advertisement, the application will not be
entertained and will be rejected. The Board takes no responsibility for any delay in
receipt of Application and /or documents or loss thereof in postal transit or due to any
reason beyond the control of the Board.

6. General rules/ Instructions:

(i)

(ii)

Application format is given at the end. Candidate should apply in the prescribed format
only.

Candidates should enclose copies of the relevant certificate/s (in support of age,
educational qualification) and appropriate documents in support of the experiences and
research work, with the application. Their candidature will be considered on the
strength of the information declared in the application and the copies of certificates/
documents submitted therewith. If at any stage, it is found that any information furnished
in the application is false/ incorrect or if according to the Board, the candidate does not
satisfy the eligibility criteria, his/her candidature/appointment is liable to be cancelled/
terminated.

(iii) Al educational qualifications must have been obtained from recognized

(iv)

(v)
(vi)

universities/institutions/ Museum. If grades are awarded instead of marks, candidates
should clearly indicate their numerical equivalent.

Candidates called for interview, will be reimbursed to and fro single Il AC train fare as
per Board norms.

Canvassing in any form will be a disqualification.

In all matters regarding eligibility, conduct of interviews, assessment, prescribing
minimum qualifying standards in interview, in relation to number of vacancies and
communication of result, the Board's decision shall be final and binding on the
candidates and no correspondence shall be entertained in this regard.
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(vii)

(Vi)

Candidates employed in Government/Public Sector in India: All candidates working in
Government Sector, Government owned industrial undertakings, Public Sector
Undertakings/Financial Institutions/Banks, Public Enterprises or other similar
organisations (in India), whether in a permanent or temporary capacity or as work-
charged employees other than casual or daily rated employees, are required to inform
their employer (Head of Office/Department) in writing, about applying for this recruitment,
prior to the submission of their application to the Board. At the time of applying,
candidates working in such organisations, are required to submit an undertaking that
they have informed in writing about applying for this recruitment to their Head of
Office/Department. Candidates should note that in case a communication is received at
Board from their employer, withholding permission to the candidate applying for this
recruitment / interview, their application/candidature will be liable to be rejected /
cancelled.”

At the time of joining, the recommended candidates will have to bring proper discharge
certificates from their PSU/Government/Quasi-Government employer.

Any resultant dispute arising out of this advertisement shall be subject to the sole
jurisdiction of the Courts situated at Mumbai only.

7. Closing date: The application, enclosing all prescribed documents should reach the Board’s
Office by post by January 29, 2016. The Board takes no responsibility for any delay in receipt of
Application/s or loss thereof in postal transit.

Please click on the links given below for the formats:
1 Applications

2 Bio-data

3 Attestation form
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RESERVE BANK OF INDIA SERVICES BOARD, MUMBAI

Application for Recruitment of Curator-cum-Project Manager on full time contract for

Museum- cum- Financial Literacy Centre at Kolkata
(Advt. No. 5A/2015-16)

(Receipt No.)

1. NAME IN FULL (IN ENGLISH WITH CAPITAL LETTERS) :

(ONLY FOR OFFICE USE)

2. CATEGORY:
(General, Scheduled Castes, Scheduled Tribes, Other Backward Class, Persons with Disabilities)
3. SEX: (FIM)
4. NATIONALITY Passport size
coloured
5. DATE OF BIRTH: (DD/MM/YYYY) Photograph
6. AGE (AS ON January 1, 2016): (Years) (Months (Days)
7. ACADEMIC QUALIFICATIONS (AS ON Januaryl, 2016), Graduation onwards
Name of the Exam. Main Subject Date of University/Institute/ Overall % of marks Class /
Result Museum Division
8. EXPERIENCE / RESEARCH /PUBLICATIONS WITH REFERENCE TO THE
ADVERTISEMENT (AS ON 01.01 .2016) (Use separate sheet , if required)
Name and address of the employer Designation Job/Research Period Duration
profile/nature of duties
From To Yrs Mths days
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8. CONTACT DETAILS:

a. Postal address:

(Pin Code)

b. Email:

c. Mobile
(CellPhone)No.:

9. List of Enclosed Documents:
(i)
(ii)
(ii)
(iv)
| hereby declare that:

(i) All the statements made in this application are true, complete and correct to the best of
my knowledge and belief. |1 understand that if at any stage, it is found that any
information given in this application is false/ incorrect or that | do not satisfy the eligibility
criteria according to the Board, my candidature/appointment is liable to be cancelled/
terminated. | have read and understood the stipulations given in the advertisement and
hereby undertake to abide by them.

(i) For candidates employed in Government/Public Sector (in India): | have informed
in writing about applying for this recruitment to my Head of Office/Department.( please
see para 6 (vii) of the advertisement no. 5A/2015-16)

PLACE: (Signature of the Applicant)

DATE
Name:
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T e 9% gfdas T e T
i : T EETAT T
RESERVE BANK OF INDIA SERVICES BOARD T/
13;3_‘%/ MUMBAI -400 008 Affix a signed latest
passport size
Straqg< wIW/BIO-DATA FORM photograph
T 7./
ATATEA TEIPOST APPLIED FOR .......oooo.oioovecriceeereeeeeseeeeereee ROLLNO. o

T AT /A
NaME IN FUIL SR SNt UM . .o e e ettt et et e et e et e e e et e e eaeeens

(STT HTEHT9TT ST21aT THEwey THIIS H [&FT T37 8; FTS 719 G871 97 & T Aa9TF Tearasl q1e7 Teqd Fi7)

(As recorded in Matriculation or equivalent certificate; in case of change in name, please produce necessary

documentary evidence)

FAHT ST TdT/Present Postal address: TSR T T2/
Nearest Railway Station:

IECURIGEIGIE RIS IR

31/ Category: FT1/SC I:I AoTolT/ST I:I afi=s/OBC I:I qTHT I:I

GENERAL

(= st 9% fh(V) F/Tick (V)the appropriate box)
(3F) STSTT/SASTSIT % /A § STfa/Iastria/ststa ford/
(a) in case of SC/ST, Indicate Caste/Sub-caste/Tribe...........ccuuiiiiiiiiiiii e

(@) forerhor SedtEaTY afx/ CIERY] AT
(b) Persons with Disability Orthopedically Hearing Visually
(PWD) Candidate Handicapped impaired Handicapped

4| AT AT AeqEEEH AT A He{ed 27 AL & AN AT | gi/etarg/Ears gitan/ /sy
A | T 919 AT F¥/Whether you belong to minority Yes/No:

community? If so please indicate which community Buddhist/Christian/Muslim/Sikh/Zoroastrian

'{'I'éﬁ'q—dT/Nationality:

qAE afF/ (AIRE aTHl/ FIGE =T / HIGEl

Ex-Serviceman: Yes/No Migrant: Yes/No Staff: Yes/No

é‘@wﬁw Jf9/Date of Birth in Christian Era:
.............. [ivovoiocid veeeicieee.....(DD / MM /YYYY)

Registration/ Receipt No.........ccoevveneee. Page 1of4




8 | STRTETHE/Toe 10l /ATAATAT Sdl (HieHrera/Te. ua . TeT | 31/
Academic/Technical/Professional qualification (Matriculation/S.S.C. Examination onwards)
St Y T e | wETRETer St | o e T Tt | AAT gjam
Examinations ERIER FLA FT (aﬁé/f%szaﬁm?{q, IELRI a7/ FT | o/
Passed College/ School T4/ arf2)/ Main No.of |U& %/ | Class
. Exact % | Grade*
Year.of Examination Body Subject attempts of marks anrz ©
Passing | (goard/University made | with Rank
fraction
etc.)
1.
2.
3.
4,
5.
6.
* T F ATHA § ITod TTTEERTE F ST THI0I & qHiAT THFe i/
* In case of Grade exact numerical equivalent to be supported by a certificate from appropriate authority.
9 [®) |&F % forT Agcaqul AT 3G STHTRHS TAAT ATAAT A A dT/ATAT & AL
a) | Particulars of very high academic or professional qualifications/experience of value to the Bank.
@) | * rge/ATSET e & 9Ta i 978 Fet oaa (ST Hiaw 13 § 97T @7 8)
b) | Gross Salary per month drawn from previous/existing employer (As shown in column 13) ..............................
M) | A ST 9T AT ITHTEETT (F) TAT (F) F AT T TT a9 719 § 00| Jaagts/
c) | FATIEAT T F TogH © | A VAT g AT, Fohat a7 =6 q2ry % o siteey
Whether on the basis of (a) & (b) the candidate would desire to have advance increment/s
in the pay scale offered, if selected. If so, how many and the justification for the request.
10 | TR RERTO /AT /e T T ST
Particulars of Prizes/Medals/Scholarship obtained
11 | @ai/staies Jreaswa afafatert o sdorar

(3T T FET A, at FE A

Proficiency in sports/extra-curricular activities

(including credits & distinctions obtained, if any)

Registration/ Receipt No.........ccoevveneee.
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12

FUSIT 3 EATAT 79T 7 AT (V) F Fer=r g sqru)/
Knowledge of Languages other than English (indicate by a tick (\) mark)

H{TuT/Language

I Tl &/
Can Speak

I T 8/ fora Tk 8/

Can read Can write

T IO, AR FHE/

Examination passed, if any

13 | e @t faeer Ao % s41¥/Particulars of present and previous employment
R FT A AT | erafAyperiod TEATH TAT HF & TFHid/ THTE Fel T/ e A
AdU/Name & Address | &/From | T#/To | Designation and nature of duties | Gross Salary 0T/
of employer drawn p.m. Reason for
leaving
14 | wrect e g% gfaes are g Ao 95 a2 9wl & oo 9@ #§ B o sTme /
Previous attempts for recruitments for post advertised by RBI Services Board
(GO REETGIE)
(a) Name of the Post
(@ | o i ardE
(b) Date of Examination
@m) | FAT ATeATCERTE o o AT T o7 T sifaw ao
(c) | Whether called for interview and the final result
15 | AT ARt FReft ST s/t s woff a1 o e afEas O st orfier 2 9 s
et gderr/=a=r & foro e B strat s sgrar g Ak S AT I g g ar EUGEL
TEHT AT
Have you ever been debarred or disqualified by any Public Service Commission/any other Yes/No
Recruitment Board including RBI Services Board for any of their Examination/Selections? If
answer to above is “Yes” give details
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16 | () | T AT BT qF 27 KD

a Are you free from debt? Yes/No
(a) y

(@) | =te skt fovert srera Pt s SR ¥ forw freft deere sroram aidt g Ruw e iy | g/
(b) | THIT T ZAT AT 9T 2 AT GHHT AL |
If you are under any liability to repay money advanced by any institution of party for your Yes/No
education or for any other purpose, state the particulars.
I (F) MA@ (@) FMITHEATTTTE/

If answer to (a) is “No” answer question (b)clearly |

17 | Srfaf=s ST ST SFHIaT 34T 978

Additional particulars which the candidate may like to furnish

18 | Horer guTora=T Y wiA=t % s5iL/Particulars of copies of certificates enclosed

H JHTIOMT FAT/FLAT g 1o QA [0 T I 541 AL ATIHAH SATHHT UF (Garsq & @ a7, ey aar 0 & | § 78
T TR Far/FTdt g &+ § a2 & forg gafaq s § Fata amear aeEet & a€6 =90 § @ Sar/awd g 1 a5 '

RIS 7 #LT STLHAT 6 ZAA FL ATAT (Rt AT TR & | A9 g |

| certify that the particulars furnished above are true, correct and complete to the best of my knowledge and belief. | also

certify that | fulfil the eligibility criteria laid down for the post in the relative advertisement in all respects. | am not aware of

any circumstances which might impair my fitness for employment in the Bank.

SHfEa & geared/Signature of the candidate.
#14/Place:

fee/Date:
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AT fe S/ RESERVE BANK OF INDIA S

F Fraiera/ CENTRAL OFFICE TEaTeRa Bl Ruerd
AT 19T T fa89™T/ HUMAN RESOURCE MANAGEMENT DEPARTMENT (3.5 @3l X 4.5 J)
{5/ Mumbai — 400 001
ok Affix signed
. passport size
qreiehT B/ ATTESTATION FORM (3.5 cm. x 4.5 cm.
AqTa+1/ Warning approx) photograph

TS 7./ Tel./Mob. NO...cocueeeeeeeeeea.

HTEATRA BT § ToTd STTARTET a7 A2ET T FeATeqsh STty 1 fuT=T ST 9T SITua 997 78
ITHTEETT &7 aF H S % forw s = 3 |

The furnishing of false information or suppression of any factual information in the Attestation Form would be a
disqualification and is likely to render the candidate unfit for employment in the Bank.

7 Tg HTH THT FIA o 978 IFHIQATE T gATATT H @Y AT g, ATSrered Fhar war g o af=ra enfe frar = g
T THHT S ATAAT S AAAT I ATIAFT FOH qger ATt BT AT 147 8, 7 AT 27, A7 & | UAT 9 g 9%
TH TEATHSF FATTRTL T (EHTAT AT SATOT |

If detained, convicted, debarred, etc. subsequent to the completion and submission of this form, the details
should be communicated immediately to the Bank or the authority to whom the attestation form has been sent
earlier, as the case may be, failing which it will be deemed to be a suppression of actual information.

7f =rfxF & FaTRTer & I Rt f J9 a8 arar Ay G areaie w § Tord STy & T2 srerar Rt
TEATHS STTAHTL T TSI TAT € T SHe0! qAT0 et ST FIe| 2@ 389 T&e § &I 6 (aaT1 a6 37
Tl 2 |

If the fact that false information has been furnished or that there has been suppression of any factual
information in the attestation form, comes to notice at any time during the service of the person, his/her
services would be liable to be terminated without any notice or compensation in lieu thereof.

IR ATH SUATH HiRd, A e 20 (AR BT 9| goqmm/surname am/Name

AT I ATH AAAT ITATH H Fwg STIST AT F2AT 8 av
qqTH)
Name in full (in block capitals) with aliases, if any. (Please

indicate if you have added or dropped at any stage any
part of your name or surname)

FAFT | T T4T (FATT (e, ATAT TAT AT 3721am =72

AT, ATATAT/ITE TAT 9AZT)

Present address in full (i.e. Village, Thana and District or

House Number, Lane/Street/Road and Town)

froe | | || ||

(F) | = FT T TGT (AT T, AT FAT [T 37217 =72

(a) | T, FRATET/ITE TAT 8L T ST qearer 1
TH)

Home address in full (i.e. Village, Thana and District
or House Number, Lane/Street/Road and Town and

name of the District Headquarters). ﬁ_'r/PIN‘ ’ ’ ’ ’ ’

@) | T g =9 & arferear % faret & 91 =gt #r aar

(b) TAT ATCATT 9 | Ja1e Y arra|

If originally a resident of Pakistan, the address in that

country and the date of migration to Indian Union. ﬁ‘.—f/PlN‘ ‘ ‘ ‘ ‘ ‘




4. | 3T AT T SHRT (AETH T srafdr Fi2q) St T fUser 5 a9t & 209 U 977 § UF a9 F rf2re srater % forg
T2 gil fager (arfrear |fRd) § w2+ & 98 # S@f T 21 a9 AT S AT FIA % 972 UF a9 F ATeF 9097 &
foro =2 g, 39 Tt &7 AT & S A1y |
Particulars of places (with period of residence) where you have resided for more than one year at a time during
the preceding five years. In case of stay abroad (including Pakistan), particulars of all places where you have
resided for more than one year after attaining the age of 21 years, should be given.

A/From TF/To ATETH T G2 IqT (T2 7, J17 v [t speay =7 | e stow & o 1o

e | ad | a | A, SAATATATE AT A7) RIEEIAEEI IR

Residential addresses in full (i.e. Village, Thana | Name of the District
Mth. Yr. | Mth. Yr. &District or House No., Lane/Street Road and Town). Headquarters of the
place mentioned in the

preceding column.

5. T BEIRGH S REEIRNGIE ATHT ST TaT | =T T w0y 7ar

Name (= o I [RRUEEEEL (@R ga g ar Permanent Home
FraT AT | Place of | TETH AT sifaw war F) address
birth FATAT FT LT
T ) ) Present postal
Nationality Occupation (if address. (if
(by birth employed, give dead, give last
and/or by designation & full| address)
domicile) office address)

i) | foaT (@A

ST, At
FI< 2T, /)
Father (Name
in full with
aliases, if any)

i) | grem/Mother

i) | wrefimfar/

Wife/Husband




TTSTdT/Nationality

()
(a)

o it AT (ET AT H)

Date of birth (in Christian era)

(@)
(b)

FAFTT 3g/Present Age

()
()

Afegererd & THT Y/ Age at Matriculation

()
(a)

Sterr =1, forert g e o 7g Rua g
Place of birth, District and State in which situated

(@)
(b)

e o w7 S sy wefaa €

District and State to which you belong

()
(c)

S T w57 e aras forar g9 =9 8 g4 fad g

District and state to which your father originally
belongs

)
248

AT aH
Your Religion

—_ | —_
c 4
~— ~

FAT AT AT ST/ATH AT STASI ST AT
F qEET g7 ‘g AT el # IY & Afe 39 g Ar
JHET ATH IqT10 |

Are you a member of a Scheduled Caste/Scheduled

Tribe or OBC? Answer ‘Yes’ or ‘No’ and if the answer
is “Yes” state the name thereof.

(m
(c)

7t o & 1 FAT AT T | qaAfaq §?

If OBC whether you belong to creamy layer?

10.

15 T T g | FeAT FT T TAT TFA T Fiersr # A9 f@Td gU At sgar:

Educational qualification showing places of education with years in Schools and Colleges since 15" year of age:

HA/HIS T ATH X Id qiga/ EEREARIEIEC/)

Name of school/College with full address | Date of entering

Fred #it arra/

Date of Leaving

et 3Ifror/

Examination passed




7t fret ff & o S v = d

If you have, at any time, been employed give details:

TR I&T F TEATH AT a3t / Period FATAT, FH ATAT HEATT FT T
T T THTT Designations qar
T/From dH/To

of posts held or Full address of the office, firm or
description of work institutions

forgeft & grew %
T FHT

Full reasons for
leaving previous
service

(=)
(b)

R G R S R S R ) R A S O G 1 KA D s e 1 R o I 2 S G R O
T a7 =0T are ST/ s Her/Esateene/aat Feem | o,

FT I Fa T ATHHAT (TEATAT FaT0) 7w, 1949 F =\ 5 srorar Tt a<g & fohefy
v 9o % T U wIg T Ao I Far st A7, 4 oraw fAeg aqemataE
FEATE F & T A TTaT S T FAT THIH F F7 Al(eq &7 a7 918 4,
AT HATT THTH g 8 g, STH odeh Fohell JTHer § =< & daer § T
HINT T ?

If the previous employment was under the Government of India/a state
Government/an Undertaking owned or controlled by the Govt. of India or a State
Government/an Autonomous Body/a University/a local body:

If you had left service on giving a month’s notice under rule 5 of the Central Civil
Services (Temporary Services) Rules, 1949, or any similar corresponding rules, were
any disciplinary proceedings framed against you, or had you been called upon to
explain your conduct in any matter at the time you gave notice of termination of
services, or at a subsequent date, before your services were actually terminated?
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FT gt w9 Freware BT 1T, srfSrneT =< =, aeeEe BT T srar e
T / Zfea FRa T, Bl sty 3 o smaters g srfsyereq R s stera et
AT AT ATANT AT TR 37T Feme g 9/ =9+ & forw 3ufeaq g & af=>a
T T g s FEIrET AT g wuer feafEawmew stoar R ser forem
TSR OT/EEAT IT Soehl qLreT & af=a, FerrfEa far @ ar 2

Have you ever been arrested, prosecuted, kept under detention or bound down/fined,
convicted by a court of law for any offence, or debarred/disqualified by any Public
Service Commission or any institution from appearing at its examination/selection or
debarred from any examination, rusticated by any University or any other educational
authority/institution?

Tg AT BIH A0 0T FAT T [o%g Fe ATHAT A1, eafEmmeas sremEr
et ey foreaT wferameor/HeaT § @faa g2

Is any case pending against you in any court of law, University or any other
educational authority/institution at the time of filling up this attestation form?




(= (F) TIaT (@) T ITC P S AT T BH A4 F q97 g8, Rwaqrdy, a9aar, &€, ardl 32+, 997 arfs 47
AT/ tamaa/fevar sTteeer e § |t araer it TFHa & ar § @ SR A1 SEr A7E)

(If the answer to (a) or (b) is ‘Yes’ full particulars of the case, arrest, detention, fine, conviction, sentence, etc. and
the nature of the case pending in the Court/University/Education authority etc. at the time of filling up of this form
should be given)

(froquft: Foam Arearis & ofrd u¥ & 7 FaraHt ot 0F)

(Note Please also see the ‘Warning’ at the top of this attestation form)
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Ta¥i/References

a1 o7 9a/Names and addresses of:

(F)| TF Arged/zaTE % & e | (1)
(a) | ==l

two responsible persons of your
locality

(3r74T1/0OR)

fravpin| | | | ||

(@)| STTHT TEATT AT & AT 6 | (2)
(b) | two persons to whom you are
known

9= /Pin

T Reqaml | Ta< g9 AU TAT STT A1 & T aul o AT ai|

The references should be other than relatives and should be known to you for more than three years.

H AT Far/Fdr g & qEadl gaar 74 teenas St a9T A & Sqa qer 991 O § | aE/dE |
TSI 3 forw 53 SUhaT 1 g e arelt et At Rl & § smfas )

| certify that the foregoing information is correct and complete to the best of my knowledge and belief. | am not
aware of any circumstances which might impair my fitness for employment under Government/Bank.

=q14/Place:
fesi=/Date:

ITHTEATE F gearert/Signature of candidate

(feoqofy/ .o fRt ft i JT ST wem = fo/ T T a8 |
AT FP SroraT Rl e o | g Y g o)
(NOTE: PLEASE DO NOT LEAVE ANY COLUMN AND SUBCOLUMN BLANK/UNFILLED.
YOU MUST WRITE EITHER ‘YES’ OR ‘NO’. DO NOT WRITE NOT APPLICABLE)




EEEIRRRINEE]
IDENTITY CERTIFICATE
waToray Ao & & Bl us grr gsarafa g1 Certificate to be signed by any one of the following:

(i)  FETT ATET TS LT F TSI q ATaF14/Gazetted Officers of Central or State Government;

(i) 3° Fat= o ster svieaTe duEt Sa arar-faar/stSs s qarrerd: W 8 9 gatid T FamEar
AAT HEe FT g2=7;/Member of Parliament or State Legislature belonging to the Constituency
where the candidate or his/her parent/guardian is ordinarily resident;

(i) ITHEtT wioreea/wta=TE/Sub-Divisional Magistrates/Officers;

(iv) TEEHTARTE STTaT ATIa/3T TgHIAarT ST ATreELrsrer orf<rat 1 2T #2 % forw sfersa €;/Tehsildars
or Naib/Deputy Tehsildars authorized to exercise magisterial powers;

(v) HTeIAT ST THA/FAST/EEATT ST SFHIGATE 7 TRTs i & % Tear=rd a7 TemarearTH/Principals and
Head Masters of the recognized School/College/Institution where the candidate studied last;
(vi) @ e fa=rd/Block Development Officers;

(vii) TTEE gTEeT; I97/Post Masters; and

(viii) T=TEa [Aee/Panchayat Inspector

STHTTOTT 3T STTAT & T & 2/ BT e RerkEel

T e et e 0t TR 151 PO HTE & AT g qT

T Afersha® ST a7 oAt & sqETe 39 g1 fu U fEewr 95t g |

Certified that | have Known Shri/Shrimati/KUMari....... .ot res et st stssrestestssrestesaesaesresas son/daughter

Lo ) 1 o T for the last ....cccoveeuveennne Years ..ccoveeennenne months and that

to the best of my knowledge and belief the particulars furnished by him/her are correct

gearery/Signature

TeaTy 3rraT RRerfa/Designation or status
qAT 9q1/& address

=T4/Place:

faAi=/Date: (FTATAT FiT T@E F&FI/Rubber stamp of office)

FIITAT GIKT ST STY/TO BE FILLED BY THE OFFICE
g fReRat ITfaErTET &1 9719, TEATH T I4qT;

Name, designation and address of the appointing authority:

T 519 dF/Reserve Bank of India

w2 S forg switea o A= o st T e

Post for which the candidate is being considered:
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